
 

BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI  

 

In the matter of 

ORIGINAL APPLICATION No. 248/2022 

In Re: News item published in The Hindu dated 27.03.2022 titled        

              “Digging up the Chambal”  

 

Action taken report in compliance of the order dated 
06.02.2023 Passed by the hon’ble Tribunal  
 
 

1. The issue of illicit sand mining in the Dholpur district is mostly 

brought to light by the fact that most of the mining used to occur 

on the Madhya Pradesh side of the region, which could be seen 

frequently from the bridge on the Agra-Gwalior Highway. The Agra-

Gwalior Highway is    then used to transfer some of the illegally 

mined sand from the Madhya Pradesh side to Rajasthan. The 

vehicles used to transport sand illegally typically lack Vehicle 

Identification Numbers for which transport and police department 

in district Dholpur is ensuring for the previous 5-6 months that 

every vehicle which discovered to be without a number had that 

446



number immediately added, along with the trolley's three sides, as 

part of a district-wide initiative by the transport department to 

allow action to be done if the vehicle was engaged in illegal mining.  

According to the district transport officer's report for the years 

2022–2023, the Registration Numbers on 947 vehicles—of which 

389 are tractor trolleys—have been added. Also, 128 cases 

involving errant vehicles have been registered, and a fine of Rs 

24.43 lakhs has been imposed during the past four years. 

(Annexure-1) 

The Dholpur Police have pursued harsh measures against those who 

are engaged in illicit mining. In 2022, the police have registered 137 

cases against the vehicles used in illegal mining; 310 people have been 

detained; 11712 tonnes of illegal sand have been seized; 118 vehicles 

have been seized; and in 117 of these cases, chargesheets have been 

filed in court; more information about these cases is attached in 

Annexure-2. 

Since the Honorable National Green Tribunal's directives were 

received on September 21,2022, a total of 111 cases have been 

registered, resulting in the arrest of 66 people and the seizure of 733  

tonnes of Chambal sand by the police.(Annexure-3).List of criminals 

involved in illegal mining is being shared among all the states. 
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From September 21, 2022, the Deputy Conservator of Forest National 

Chambal Sanctuary,  Rajasthan has registered a total of 10 cases 

against the vehicles used in the sand's illegal transportation.  

(Annexure-4) 

 

It is submitted that on February 6,2022, the Honorable NGT expressed 

displeasure over the progress of the cases involving illicit sand mining. 

It is requested that, inadvertently in the past, only the cases for the 

period of January 16, 2023, to January 30, 2023, was included in the 

report submitted before the Honourable NGT, which caused the 

progress to be on the lower side even though the actual cases for the 

larger period are much more numerous, as is evident from the 

aforementioned annexures. 

2. The Honorable NGT gave the directive to form a separate special 

task force to stop illegal mining from the NCS. In compliance with 

these directives, the platoon of the 14th RAC (Rajasthan Armed 

Constabulary) was provided on January 30, 2023, by ADG Law and 

Order which is stationed at Sagarpada on the Rajasthan-Madhya 

Pradesh Border. Additionally, ADG Law and Order has given special 

permission for the deployment of an anti-dacoit force to halt illegal 

sand mining on need basis in special circumstances. (Annexure-5) 
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3. The District Collectors, District Superintendents of Police and 

officials from Forest Department, Transport Department and 

Mining Department of Dholpur (Rajasthan), Agra (Uttar Pradesh), 

and Muraina (Madhya Pradesh) held a meeting on March 17, 2023, 

in accordance with instructions from the Honorable NGT regarding 

the formation of the interstate special task force with members 

from all stakeholders departments. Also, on March 20, 2023, a 

video conference meeting of the Chief secretaries and DGPs of the 

States of Rajasthan, Madhya Pradesh, and Uttar Pradesh was also 

held to discuss interstate coordination. The sharing of information 

and action regarding unauthorized sand mining in the NCS region 

now frequently involves communication between the Districts of 

Muraina, Agra, and Dholpur. 

4. The district administration has established four interdepartmental 

Check Posts at the susceptible transit areas, including Sagarpada, 

Barentha, Housing Board, and Panchgaon, staffed round-the-clock 

by personnel from the mining, forest, police, and transport 

department. Other district police checkpoints, such as Bijoli, 

Sakhawara, Jatoli, AnduaPurani, GadhiJafar, Jaraga, Aangai, Aanth 

Meal, BasaiNawab, Jasupura, Town Chowki, SewarPali, etc., in 

addition to these interdepartmental checkposts, also regularly take 

enforcement action against unlawful Chambal Sand. (Annexure-6). 
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All of the aforementioned four interdepartmental Chowkies are 

thought to require CCTV cameras in order to track and monitor the 

movement of people and vehicles engaged in illegal mining. In 

addition, long-distance cameras in the NCS area need to be 

installed at Jhiri and SonekaGurja, for which the NCS deputy 

conservator has sent a request to the chief conservator of forests 

Ranthambhore Tiger Reserve SawaiMadhopur Rajasthan. The use 

of wireless radio communication devices can be an effective way to 

improve communication and information access. The advanced 

features and benefits of these devices can help enhance the 

efficiency and effectiveness of operations, while also ensuring the 

safety and well-being of staff. The proposal for base station, 

repeaters and hand sets has also been sent to the higher 

authorities by the Deputy Conservator of Forest National Chambal 

Sanctuary Rajasthan and a budget for the same is expected very 

soon. (Annexure -7) 

 

5. After receiving suggestions at an interstate meeting on March 17, 

2023 based on Uttar Pradesh's experience on the Agra-Gwalior 

Highway, the Dholpur Transport Officer has written to the 

Transport Commissioner Rajasthan Jaipur requesting the 

establishment of two AI-enabled Check posts in the Dholpur 
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District, one at Sagarpada and the other at Bairetha. Automatic 

Number Plate Recognition (ANPR) is a technology that uses AI to 

identify and read vehicle number plates. ANPR systems use 

cameras and AI algorithms to capture images of number plates, 

which are then processed to extract the registration number. This 

can be used to check if the vehicle is registered and licensed to be 

on the road, as well as to detect any violations such as speeding or 

running red lights or looking at the previous record of the vehicle. 

Similarly, AI can be used to detect overloading of vehicles. This can 

be done using weighbridges that are equipped with sensors and 

cameras to collect data on the weight and size of vehicles. The data 

is then analyzed using AI algorithms to determine if the vehicle is 

carrying more weight than is allowed by law. (Annexure -8) 

6. In the Dholpur district, the Chambal River originates in Jhiri and 

empties into SamonaGhat. All the areas in between the routes that 

are susceptible to unlawful mining and where there is a plentiful 

supply of sand were surveyed by the drones. With drones, all 

interior illegal passages were found, and numerous such paths 

were demolished with the aid of machinery. (Annexure-9) Every 

day, drone surveys were conducted at all such locations, and two 

drone survey crews were stationed along this section of the river. 

During the drone survey, the team was instantly notified if any 
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indication of unlawful mining or any vehicles used in mining 

activities were discovered. All of the susceptible points' photos and 

videos were carefully stored on a pen drive and watched over by 

the monitoring team.(Annexure-10) Within the district 

administration, all departments, including Police, Forest, Mines, 

and Transport, closely cooperated and coordinated. Moreover, 

three boats were stationed in the Rajghat region, one of which 

protected the downstream side while the others covered the 

upstream side. (Annexure 11) 

7. A directive prohibiting the sale of petrol and diesel to vehicles used 

in illegal sand mining was issued by the District Collector of Dholpur 

on January 13, 2023 and again on March 2, 2023 in response to the 

Honorable NGT's order not to sell Petrol/Diesel to vehicles involved 

in illegal sand mining. On 10.03.2023, a meeting with Petrol Pump 

Owners and Oil Marketing Companies (OMCs)  was also organized, 

and representatives from the OMCs and Petrol Pump Owners 

stated that because fuel in Rajasthan is more expensive than in the 

nearby districts of Uttar Pradesh and Madhya Pradesh, such 

vehicles involved in illegal mining typically purchase fuel from these 

districts Agra and Muraina respectively rather than from Rajasthan. 

Additionally, they pointed out that while a single petrol station in 

the neighboring state of Uttar Pradesh sells 2000–3000 kiloliters of 
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petrol or diesel per day, the average consumption in the entire 

Dholpur district along the Agra–Gwalior Highway is 700–800 

kiloliters per day, which is an obvious sign that the majority of the 

vehicles used in illegal sand purchases their petrol/ diesel from the 

nearby districts. (Annexure 12). On March 24, 2023, a prohibitory 

order was issued by District Collector Dholpur under section 144 of 

the CRPC, instructing all parties not to furnish petrol or diesel in 

excess of the permissible container limit, to unnumbered tractors, 

or to vehicles used in illegal sand mining  (Annexure 13).  

8. On the basis of the police report, an order was given to all Sub 

Divisional Magistrates to take decisive action against any 

individuals whose land had been exploited for the illegal stockpiling 

of sand.   (Annexure 9). In March 2023, 12 cases under section 177 

of the Rajasthan Tenancy Act were registered in the Dholpur 

district, and a total of 83 tenants were issued notices of ejectment 

from his land holding for detrimental act or breach of condition 

(Annexure 14) 

9. The Honorable NGT further gave instructions to develop alternative 

livelihood options that cater to the requirements and capacities of 

the locals who are involved in illegal mining. In compliance of this, 

four awareness-raising camps involving a variety of departments 

were organised on 22.03.2023, 24.03.2023, 27.03.202 and on 
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28.03.2023 in and around areas vulnerable to illegal mining in an 

effort to discourage it and educate the public about its negative 

impacts. They were also informed of the legal provisions related to 

the illegal sand mining. The district administration attempted to 

raise awareness about the alternative livelihood options in various 

sectors by involving departments like the District Employment 

Department, Animal Husbandry Department, District Industry 

Department, Mining Department, Forest Department, and 

Rajasthan Skill Development and Livelihood Corporation etc. Every 

participant in such camps received information on the numerous 

programmes run by these departments. Officials from all the 

departments concerned explained the plans for each department's 

programmes to them. In order to promote general prosperity in the 

district, all of these departments pushed persons who were 

involved in criminal activity to get interested in other forms of 

economic activity. Also, local public representatives participated, 

which improved the messaging to the community. By bringing 

together all these departments, the awareness generation camps  

provided a holistic perspective on the issue of illegal mining and 

helped in creating a more comprehensive and effective approach to 

combat it. (Annexure-15) Additionally, in order to improve the lives 

of those who live near the river bank, a total of 1,16,426 men days 
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of employment were created in previous years under the MNREGA 

Plan in the villages of Samona, Jaitpur, Andwapuraini, Bhurakheda, 

Basaineem, Beechiya, Moroli, Basaidang, Kasbanagar, Sewarpali, 

and Jhiri(Annexure-16).  

Livestock schemes are being encouraged in areas susceptible to illegal 

mining. By promoting livestock schemes, local communities may have 

the opportunity to generate income through sustainable and legal 

agricultural practices, reducing the need to engage in illegal mining 

activities. Particularly attractive industries for this region are goat, 

poultry, fish, and backyard farming, for which interest subsidy 

programmes and cheap finance are available. 

Providing support for small businesses can help locals generate 

income through legal means. This can include providing training, 

mentorship, and access to microfinance. Mukhymantri Laghu Udyog 

Protsahan Yojana, DrBheem Rao Ambedkar Rajasthan Dalit Aadiwasi 

Udhyam Protsahan Yojnaare relevant Government schemes which are 

widely publicized in the areas affected by the illegal mining. 

Developing ecotourism can be a way to generate income for locals 

while also promoting environmental conservation. This can include 

activities such as bird watching, nature walks, and cultural tours. 

Recently, a Rs 3 crore ecotourism initiative for the Chambal river at 
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Dholpur is under progress. Given its proximity to Agra, a year-round 

tourist destination, Dholpur could develop into another popular 

holiday spot. Tourists may be drawn to the Chambal River Safari and 

ravines. Ecotourism can have a positive impact on local communities 

and the environment. The Chambal river and ravines are unique 

natural attractions that can offer visitors a chance to experience 

wildlife and landscapes that they may not have seen before. 

Developing Dholpur as a tourist destination could also provide 

economic opportunities for the region, creating jobs and generating 

income for local businesses. In the project we will involve the local 

community in decision-making and ensure that they benefit from the 

economic opportunities created by tourism. (Annexure-17) 

10. In compliance with the Honorable NGT's order to give mass 

attention to the action taken on illegal mining, a comprehensive 

publicity campaign highlighting the detrimental effects of sand 

mining and action taken on sand mining is being presented in 

newspapers and electronic media. (Annexure-18) 

11. Honorable NGT has directed to explore the options of alternative 

sand than Chambal Sand. It is submitted that232.92 Ha and 391.75 

Ha of land in the Dholpur District, beneath the Parvati River, have 

been selected as alternatives to Chambal Sand. After receiving the  
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necessary State Pclluticln Control B*aru$ elcarance, which is

anticipated to occur very shortly, these lo*ations will begin operations'

{Annexure 1$}

12. lnformation about everyone who has a license to carry a weapon

and is also involved in illegat mining is being compiled so that their

license. may be canceled after follor,ving the due legal procedur*s-

(Annexure 20) 
t *h'r rnininn iport departments

13, The potice, the forest . the mlning- and the trant

are currently keeping a clcse eye on any unlawfut sand minin5l

activities" As a resurt of their continued effarts, no such illicit mining is

currentlY visible in our region'

{t'61""t
ruiukesh C handra f,langal

lrilinin$ Engineer
DholPur

rlav

OoPutY Conservator o{ $<tr*rt

NC$ Sawoi Madhcritrr

Kishsrre GtlJrta

lleputY Conservalor ol Forest

0holPutIlholpr.tt

Manoi Kumar

District Superintendent of Folicc

DholPur

Anil K*
Sisttict Coll*ctor

ilholPur
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Annexure-7 
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Annexure-9 

 
Pic- Interior illegal passages destroyed 

 

 

 

 

 

 

 

 

 

 

470



Annexure-10 

 

 
Pic. Drone Survey in NCS area. Photographs/Videos are in Pen Drive 
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Annexure-11 
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Boat Patrolling 
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Joint Inspection by Interdepartmental Team 
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Annexure-12 
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Annexure-14 
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Annexure-18 
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Annexure-19

 

536



 

537



 

538



 

539



 

 
 

540



 

541



 

542



 

543



 

544



 

545



 
 

 

546



Annexure-20 

 

 

547


